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(b) The oil jetty has been comple-
ted and will be commissioned shortly.
The Dock system is expected to be
commissioned in January, 1971.

(c) Does not arise.

MEMORANDUM FROM MANIPUR NaGAs
5206. SHRI M. MEGHACHAND-

RA: Will the Minister of HOME

AFFAIRS be pleased to state:

(a) whether a Naga Delegation
from Manipur has submitted a me-
morandum on the 26th July, 1968 to
the Prime Minister and whether it
was alleged that all the heads of de-
partments of the Government of Ma-
nipur are plain Meities and there
is exploitation by such people in
regard to the hill people; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Yes, Sir.

(b) Out of seventeen heads of the
department in Manipur, only five are
plain Meities.
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COMPLAINTS AGAINST DEFENCE PER-
SONNEL FOR RUNNING BUSINESS IN
Param CoLony

5208. SHRI GADILINGANA
GOWD: Will the Minister of HOME
AFFAIRS be pleased to state;

" (a) whether it is a fact that some
complaints regarding the persornel
of the Border Security Force as well
as Military and Air Force were recei-
ved by them for running coal depot,
building material business, etc. in
Palam colony;

(b) whether under the Conduct
Rules, Government servants are per-
mitted to run business in their own
names or in the names of their wives
or relatives;

(c) whether any inquiries were in-
stituted against them as to how they
procured licences for such trades;
and

(d) if the replies to parts (b) and
(c) be in the negative, the action
which Government propose to ini-
tiate against such personnel?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Border Security
Force: A complaint was received
in the month of June, 1968 alleging
that a constable of the Border Secu-
rity Force was running a coal depot
in Palam colony without any licence.





